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Indo-Ceylon Agreement of October,
1964

M7 Shri Sezhiyan:
Shri C. C Desai:

Will the Minister of External Affairs 
be pleased to state the progress made 
so far in implementing the Indo- 
Ceylon Agreement of October. 1964’

The Minister of External Affairs 
(Shri M. C. Chagia): Preparatory worn 
for implementing the Indo-Ceylon 
Agreement of October 1964 has been 
undertaken and public notices inviting 
applications for Indian]Ceylon citi
zenship wil] be issued by Ceylon and 
India after legislation for grant of 
Ceylon citizenship, which is now be
fore the Ceylon Parliament, is enacted

Imported Defence Equipment
*8. Dr. Kami Singh: Will the

Minister of Defence be pleased to 
state:

(a) whether the costs of imported 
defence equipment have gone up after 
devaluation;

(b) the nature of set back in the 
import of defence equipment suffered 
after the devaluation together with 
its extent; and

(c) the extent thereof?
The Minister of Defence (Shri 

Swaran Sliiflt): (a) Yes Sir.
(b) and (c). There has been no set

back in th? import of Defence equip
ment after devaluation.
Chanda Committee Report on Infor

mation and Broadcasting Media
*9. Shri C. C. Desai:

Shri Hukam Chand 
Kacbhavaiya:

Shri Bibhntl Mishra:
Shri K. N. Tiwary:
Shri Yashpal Singh:
Shri D. C. Sharma:

Will the Minister of Information 
and Broadcasting be pleased to state:

(a) whether Government have by 
now considered all the recommenda
tions of the Chanda Committee report 
on the media of information and 
broadcasting; and

(b) if so, the recommendations of 
the Committee which have ben accep
ted for implementations7

The Minister of Information and 
Broadcasting (Shri K. K. Shah): (a)
and (b) Of the four Reports submit
ted by the Committee on—

(1) Radio and Television
(2) Documentary Films and News

reels.
(3) Advertising and Visual Pub

licity
(4) Press Information & Publi

city
decision has so far been taken on the 
majority of recommendations on the 
Report on Radio and Television. The 
rest of the Reports are under various 
stages of consideration and the matter 
is being pursued with speed and 
vigour.

Two statements indicating decisions 
taken on 150 recommendations out of 
a total of 219 made in the Report on
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Radio and Tela vision have already 
been laid on the Table of the Houae. 
A further statement in respect of ano
ther SO recommendations will he laid 
on the Table of the House during the 
current Session.

ItaUUnt Agreement

•1#. Shri Yaahpal Singh;
Shri Nath Pal:
Shri D. C. Shanna:
Shri S. C. Samanta:
Short a  C. Desai:
Shri Kan war Lai Gupta:
Shn S. M. Banerjee:
Shri Blbhiitl MMtn:
Shri K. N. Tiwary :
Shri Ban Klshan:

Will the Minister of External Affairs 
be pleased to state:

(a) whether an assessment has been 
made of the working of the Tashkent 
Agreement, since it was signed more 
than a year ago;

(b) which of its objectives have been 
achieved; and

(c) what are the impediments in 
carrying out the Agreement in toto?

The Minister of External Affairs 
(Shri M. C. Chagla): (a) to (c). The 
Government of India have kept under 
constant review the question of imple
mentation of the Tashkent Declaration. 
Some of its provisions, such as with
drawal of forces, have been imple
mented. However, it has not been 
possible to achieve all its objectives 
and make further progress for lack of 
response by the Pakistan Government 
to our proposals for talks to discuss 
various problems between the two 
countries. Pakistan's approach is to 
make any such talks or any further 
progress on the implementation of the 
Tashkent Declaration hinge on 
"meaningful talks” regarding a Kash
mir settlement as desired by Pakistan. 
We are, nevertheless, continuing our 
efforts to bring about talks between 
the two Governments on various 
matters as envisaged in the Tashkent 
Declaration.

Shifting of the MaaatootoBlag Unit of 
Atomic Energy Establishment, T*em- 

hay to gy  derated

•11. shri Gases* Vsnuads*:
Shri TWfcdhtt Limaye:
Shri Yashftsl Singh: ..
Dr. Bam Manohar Lohia:

Will the Prime Minister be pleased
to state:

(a) when the decision to shift the 
manufacturing unit of the Atomic 
Energy Establishment from Tromhay 
in Bombay to Hyderabad in Andhra 
Pradesh was taken;

(b) the reasons for taking this deci
sion;

(c) whether the Government of 
Maharashtra have made written and 
oral protests against the shifting of 
this unit; and

(d) the expenditure involved in 
shifting this unit to Hyderabad?

The Prime Minister and Minister or 
Atomic Energy (Shrimati Indira Gan
dhi): (a) The Hon’ble evidently is re
ferring to shifting of the Electronics 
Production Units of the Bhabha Ato
mic Research Centre from Trombay 
to Hyderabad.

The decision to shift these Units to 
Hyderabad was taken by the Atomic 
Energy Commission in June 1965.

(b) The Centre is primarily a re
search and development organisation. 
For the Centre to continue to perform 
effectively, there is need to take away 
processes which have reached the stage 
of industrial exploitation. The new 
public sector enterprise that is being 
set up at Hyderabad for Electronics 
will share many common facilities 
with the complex of atomic fuel fabri
cation plants also being established 
there. Among other important factors 
contributing to this decision were low 
dust content, low humidity conditions 
throughout the year, availability of 
power, water, chemicals and housing 
at Hyderabad.

(c) No protest as such has been re
ceived from the Government of Maha
rashtra though there has been some




